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AT G G ST T SGHT QT AT UHT S 6 Gaars 6 THTq a97 UHT i = Fa & T4, I
Fre 2l, IS8 Ter| TTeal aeas a9, a9l T AT a7 AT &l T HT Tl T SAATATT HT
AT |

I At T AT 3T T IT-ATT (2) F AT weArw yrteRry g AT #wre oft swaer
faw g |
TH ATERAAT & AN A ATl T % @i 3T T A< a7 IMAFMET F 30 wATAT §
YA g AT 39HT [aag =AraT grer Adreqor frar ST aerar g |
AT

TET ST & qraahisl ot & NH-168G # 6.1, 62.5 & 7.#1.81.3 (A1a<#ian) F ™€ soia f S
TAT HX=AT R AT a4t i sy v wfer fRewor

T T ATH: A I I CEEI )]

ahﬁﬁ g EeT || A A I || g AT v || g Eee ¥ FT dTHA

e (T ) (FFAT)

1 2 3 4 5 6

T T ATH: T3
T T ATH: RTEAT
1 102 TR GECOE] 0.5244 (FFIT ) 0.5244
2 15 fasft Fier 0.0082 (FFa7 ) 0.0082
3 16 BELl Fier 0.0067 (%47 ) 0.0067
4 162 BEl o 0.0014 (FFI7) 0.0014
5 177 BELl e 0.0005 (FF2a7 ) 0.0005
6 178 fasft UDIET R 0.0072 (%47 0.0072
7 181 IGELl For 0.0054 (Z#7T ) 0.0054
8 182 REl T 0.0096 (FFa7 ) 0.0096
9 183 fasft o 0.0031 (FF2a7) 0.0031
10 194 GECARA] ULEES 0.016 (337 ) 0.016
11 205 IBELl TifieheaT 0.2085 (%77 ) 0.2085
12 206 IGELl FO 0.1396 (FF77 ) 0.1396
13 207 IEEil o 0.258 (FTT) 0.258
14 208 fasft o 0.4308 (%247 ) 0.4308
15 211 REl o 0.0497 (FFI7) 0.0497
16 221 TR Ui 0.073 (FX) 0.073
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17 222 S 0.0276 (3%47 ) 0.0276
18 223 UIEE 0.7602 (FF47 ) 0.7602
19 233 S 0.0172 (FFa¥) 0.0172
20 245 ULEES 0.0456 (277 ) 0.0456
21 246 M= 0.0618 (FFT¥) 0.0618
22 247 Fo 0.0013 (%77 ) 0.0013
23 271 Fior 0.0072 (%77 ) 0.0072
24 273 T 0.0005 (ZFI¥ ) 0.0005
25 9 T 0.0015 (FFa¥) 0.0015
e T ATH: JIEAT

26 144 ULEES 0.0106 (%77 ) 0.0106
27 145 o 0.0046 (FFT¥) 0.0046
28 211 T 0.007 (ZFa¥) 0.007
29 212 Fo 0.0085 (%77 ) 0.0085
30 214 T 0.0362 (FT¥) 0.0362
31 220 Fo 0.0619 (F%aT ) 0.0619
32 221 For 0.0656 (277 ) 0.0656
33 229 T 0.0027 (ZFa¥) 0.0027
34 230 T 0.0114 (FF47) 0.0114
35 231 T 0.022 (FFa¥) 0.022
36 232 o 0.01 (F%aT) 0.01
37 233 FO 0.0137 (377 ) 0.0137
38 234 T 0.0096 (FF=a¥ ) 0.0096
39 236 T 0.0133 (FF¥) 0.0133
40 237 FO 0.0105 (%77 ) 0.0105
41 238 o 0.0031 (F%aT ) 0.0031
42 242 FO 0.0136 (277 ) 0.0136
43 249 i 0.0032 (3Fa7) 0.0032
44 250 T 0.0268 (FFI¥) 0.0268
45 251 S 0.0674 (377 ) 0.0674
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46 254 fsft fare &l 0.0029 (ZFa7 ) 0.0029
47 255 qCHT i 0.0071 (%X ) 0.0071
48 260 GECARA} W 0.0552 (Z%a7 ) 0.0552
49 266 fsft e 0.0055 (FFa7 ) 0.0055
50 267 fasft o 0.0259 (FFa7 ) 0.0259
51 345 fsft e 0.0008 (FFaY ) 0.0008
52 346 IEEl Fior 0.0148 (Fa7) 0.0148
53 355 fasft e 0.0005 (%247 ) 0.0005
54 356 BREl e 0.0013 (FFa7) 0.0013
55 387 TR e 0.1129 (FFa7) 0.1129
56 448 BREl fare &t 0.0051 (FFaY ) 0.0051
57 449 IGEl IEGREGIE 0.015 (F%a7) 0.015
58 450 IBELl o= =t 0.045 (F%77 ) 0.045
59 474 BREl e 0.03 (FF2a7) 0.03
60 476 fasft o 0.0894 (FF2a7) 0.0894
61 507 fasft e 0.0905 (FF2a7 ) 0.0905
62 508 IGEl For 0.1361 (37 ) 0.1361
63 510 fasft e 0.1479 (FFa7) 0.1479
64 513 TR TR 0.081 (ZF7X ) 0.081
65 514 fasft o 0.0311 (FFa7) 0.0311
66 515 TR TR 0.0433 (FF2AY) 0.0433
67 516 fasft Fier 0.026 (F2T ) 0.026
68 517 REl T 0.0592 (ZFaY ) 0.0592
69 518 TR TR 0.03 (%247 0.03
70 519 IGEl FO 0.0146 (377 ) 0.0146
71 520 fasft o 0.0339 (FF2a7 ) 0.0339
72 521 fasft o 0.0108 (FF2a7 ) 0.0108
73 531 TR =T 0.0014 (ZF97) 0.0014
74 532 IBELl i 0.0495 (F#a7 ) 0.0495
75 552 [REl e 0.0058 (ZFaY ) 0.0058
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76 553 T 0.0242 (F%47 ) 0.0242
77 555 Fior 0.0386 (FT7) 0.0386
78 567 Fo 0.0075 (F%37 ) 0.0075
79 637 fam gt 0.0145 (ZFa¥) 0.0145
80 639 e 0.0257 (ZFT¥) 0.0257
81 640 S 0.114 (FF47) 0.114
82 644 o 0.0011 (FF47) 0.0011
83 645 T 0.0068 (FFT¥ ) 0.0068
84 648 fam gt 0.0164 (FFa¥) 0.0164
85 649 T 0.0061 (FFT¥) 0.0061
86 651 M= 0.0256 (FFI¥ ) 0.0256
87 652 ULACES 0.0257 (Z%77 ) 0.0257
88 677 SEll 0.0544 (ZFI¥) 0.0544
e T ATH: STHAAE

89 1004 i Tfiwe=T | 0.0038 (FFAT) 0.0038
90 1009 T 0.0091 (FFT¥) 0.0091
91 1010 i 0.0043 (FFT¥) 0.0043
92 1011 T 0.0021 (FFa¥) 0.0021
93 1015 T 0.0031 (FFa¥) 0.0031
94 1018 T 0.0086 (FFI¥ ) 0.0086
95 1020 T 0.0059 (FFI¥ ) 0.0059
96 1059 S 0.0973 (FFT¥) 0.0973
97 1112 E 0.0011 (37T ) 0.0011
98 1158 T TIftweaT 0.011 (F%FaT) 0.011
99 1159 TCHT 0.0215 (3%37 ) 0.0215
100 120 T 0.0065 (FFI¥ ) 0.0065
101 121 FO 0.0084 (Z#7T ) 0.0084
102 1272 i 0.0057 (3%37 ) 0.0057
103 1273 T 0.0141 (FF¥) 0.0141
104 1280 ULEES 0.0005 (%77 ) 0.0005
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105 129 Fo 0.0173 (3%7X) 0.0173
106 13 TR 0.0249 (%77 ) 0.0249
107 132 T 0.0101 (FFa¥) 0.0101
108 133 T 0.0171 (F%47) 0.0171
109 134 E1k 0.0156 (FFI¥) 0.0156
110 135 T 0.0062 (FF=a¥ ) 0.0062
111 136 Fior 0.025 (F%a7 ) 0.025
112 1429 T 0.0138 (FFa¥) 0.0138
113 1435 F 0.0016 (%77 ) 0.0016
114 1437 T 0.0158 (FF4¥) 0.0158
115 1438 Fo 0.0087 (%77 ) 0.0087
116 1473 ULEES 0.0301 (F%7T ) 0.0301
117 1482 T 0.0008 (FFI¥ ) 0.0008
118 1483 T 0.0111 (FF47) 0.0111
119 1484 T 0.0101 (FFa¥) 0.0101
120 1495 Fo 0.001 (F%aT) 0.001
121 1496 o 0.0074 (Z%47 ) 0.0074
122 1497 T 0.003 (FFa¥) 0.003
123 15 Tt 0.0207 (F%77 ) 0.0207
124 1501 T 0.0021 (FFa¥) 0.0021
125 1502 T 0.0012 (FF47) 0.0012
126 20 FO 0.0018 (F%aT ) 0.0018
127 2413 o 0.0035 (FT7) 0.0035
128 30 T 0.0186 (FFI¥) 0.0186
129 31 GREDRA] 0.0402 (F%47 ) 0.0402
130 37 T 0.001 (FF¥) 0.001
131 68 T 0.0028 (FFI¥) 0.0028
132 79 i 0.0052 (ZFa7) 0.0052
133 80 T 0.0009 (FF¥ ) 0.0009
e T ATH: SATTE
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134 1071 T 0.0157 (3%47) 0.0157
135 1072 Fior 0.0088 (Fa7) 0.0088
136 1075 T 0.0032 (FFI¥) 0.0032
137 1076 TifieeaT 0.0028 (%77 ) 0.0028
138 1084 E1k 0.0045 (ZFI¥) 0.0045
139 1095 T 0.0009 (FF=a¥ ) 0.0009
140 1111 IERREKI 0.0013 (%77 ) 0.0013
141 1112 T 0.0083 (FFa¥) 0.0083
142 1126 F 0.0067 (277 ) 0.0067
143 1130 T 0.005 (FF4¥ ) 0.005
144 1190 T 0.0282 (FF47 ) 0.0282
145 1191 S 0.0014 (FF47) 0.0014
146 1192 o= =t 0.0012 (F%F7T) 0.0012
147 1194 T 0.0017 (F%47) 0.0017
148 1208 At w7 | 0.0023 (A7) 0.0023
149 1209 IERRCEII 0.0041 (F%7T ) 0.0041
150 1247 o 0.0116 (FF47) 0.0116
151 1248 T 0.0059 (FFI¥) 0.0059
152 1249 Fo 0.0073 (F%7T ) 0.0073
153 1252 T 0.0713 (FFa¥) 0.0713
154 1253 T 0.1 (FFT7) 0.1
155 1254 o 0.1591 (FF47) 0.1591
156 1260 T 0.0382 (ZF=a¥) 0.0382
157 1261 o 0.0028 (F#aT ) 0.0028
158 1262 FO 0.0004 (%77 ) 0.0004
159 1275 T 0.0016 (FFT¥) 0.0016
160 1276 FO 0.0083 (%77 ) 0.0083
161 1317 TR 0.0008 (ZFT7) 0.0008
162 1366 SEil 0.0158 (FFI¥) 0.0158
163 247 FOr 0.0061 (377 ) 0.0061
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164 248 IGELl Fo 0.0085 (%77 ) 0.0085
165 257 EEL i 0.006 (FFa¥) 0.006
166 321 BEL T 0.0127 (ZFa¥) 0.0127
167 322 IGELl Fo 0.0088 (%77 ) 0.0088
168 327 BELI E1k 0.011 (FF¥) 0.011
169 331 EEL T 0.0025 (ZF=a¥ ) 0.0025
170 332 BEL o 0.0124 (F%47) 0.0124
171 333 BELI T 0.0056 (FFI¥ ) 0.0056
172 340 IGELl o= =t 0.0026 (%77 ) 0.0026
173 341 GREARA] GREARA] 0.0031 (F%47 ) 0.0031
174 342 IGELl Fo 0.0028 (%77 ) 0.0028
175 347 BEL i 0.0028 (FFa¥ ) 0.0028
176 348 BELI T 0.0024 (ZFI¥) 0.0024
177 349 IGELl Fo 0.0025 (%77 ) 0.0025
178 350 BEL o 0.0028 (3%47 ) 0.0028
179 351 BELI T 0.006 (FFI¥) 0.006
180 352 BELI i 0.0033 (FFT¥) 0.0033
181 359 BEL o 0.0003 (F%47 ) 0.0003
182 360 BELI T 0.002 (FFI¥ ) 0.002
183 361 BEL o 0.0007 (3%47 ) 0.0007
184 397 BEL T 0.0028 (FFI¥) 0.0028
185 398 BEL T 0.0057 (ZF¥) 0.0057
186 402 IREL T 0.004 (ZF=a¥) 0.004
187 460 BEL T 0.0199 (FF¥) 0.0199
188 497 GREDRA] e 0.0729 (F%47 ) 0.0729
189 745 GREARA] S 0.0006 (FFT¥ ) 0.0006

Total(|5.85039999999999

[F1. 5. GJ/P/V/14/09/2022/3A]
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MINISTRY OF ROAD TRANSPORT AND HIGHWAYS
NOTIFICATION
New Delhi, the 13th January, 2025

S.0. 222(E).—In exercise of powers conferred by sub-section (1) of section 3A of the National Highways
Act, 1956 (48 of 1956) (hereinafter referred to as the said Act), the Central Government, after being satisfied that for
the public purpose, the land, the brief description of which is given in the Schedule below, is required for building
(widening/two lane with paved shoulder/four laning etc.,), maintenance, management and operation of NH-168G in
the stretch of land from Km. 62.5 to Km. 81.3 (Sabarkantha) in the district of Sabarkantha in the state of GUJARAT,
hereby declares its intention to acquire such land.

Any person interested in the said land may, within twenty-one days from the date of publication of this
notification in the Official Gazette, object to the use of such land for the aforesaid purpose under sub-section(1) of
section 3C of the said Act.

Every such objection shall be made to the Competent Authority, namely, SUB DIVISIONAL
MAGISTRATE in writing and shall set out the grounds thereof and the Competent Authority shall give the objector
an opportunity of being heard, either in person or by a legal practitioner, and may, after hearing all such objections
and after making such further enquiry, if any, as the Competent Authority thinks necessary, by order, either allow or
disallow the objections.

Any order made by the Competent Authority under sub-section (2) of section 3C of the said Act shall be
final.

The land plans and other details of the land to be acquired under their notification are available and can be
inspected by the interested person at the aforesaid office of the Competent Authority.

SCHEDULE

Brief Description of the land to be acquired with or without structures falling NH-168G in the stretch of land
from Km. 62.5 to Km. 81.3 (Sabarkantha) in the district of Sabarkantha in the state of GUJARAT

|State: GUJARAT ||District: Sabarkantha |
SI. No. |[Survey/Plot Number|| Type of Land Nature of Area Area
Land (in Local Unit) (in Hectares)

Lt | 2 L s I 4 | 5 | 6 |
|Ta|uk: Idar |
|Vi||age: Sudrasana |
|1 ||102 ||Government ||Government || 0.5244 (Hectare )|| 0.5244|
|2 ||15 ||Private ||Agricu|ture || 0.0082 (Hectare )|| 0.0082|
|3 ||l6 ||Private ||Agricu|ture || 0.0067 (Hectare )|| 0.0067|
|4 ||162 ||Private ||Agricu|ture || 0.0014 (Hectare )|| 0.0014|
5 ||177 ||Private |lAgriculture || 0.0005 (Hectare )| 0.0005|
l6 178 ||Private lAgriculture || 0.0072 (Hectare )| 0.0072)
|7 ||181 ||Private ||Agricu|ture || 0.0054 (Hectare )|| 0.0054|
8 ||182 ||Private |lAgriculture || 0.0096 (Hectare )|| 0.0096|
lo 183 ||Private lAgriculture || 0.0031 (Hectare )| 0.0031]
|10 ||194 ||Government ||Gauchar || 0.016 (Hectare )|| 0.016|
11 ||205 ||Private |lAgriculture || 0.2085 (Hectare )| 0.2085|
12 ||206 ||Private lAgriculture || 0.1396 (Hectare )| 0.1396)
|13 ||207 ||Private ||Agricu|ture || 0.258 (Hectare )|| 0.258|
14 ||208 ||Private lAgriculture || 0.4308 (Hectare )| 0.4308]
|15 ||211 ||Private ||Agricu|ture || 0.0497 (Hectare )|| 0.0497|
|16 ||221 ||Government ||Gauchar || 0.073 (Hectare )|| 0.073|
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17 ||222 ||Government  |[Road || 0.0276 (Hectare )| 0.0276|
18 223 ||Government  ||Gauchar || 0.7602 (Hectare )|| 0.7602]
19 1233 ||Government  |[Road | 0.0172 (Hectare )| 0.0172]
|20 ||245 ||Government ||Gauchar || 0.0456 (Hectare )|| 0.0456|
21 ||246 ||Government  ||Gauchar || 0.0618 (Hectare )|| 0.0618|
22 ||247 ||Private ||Agriculture || 0.0013 (Hectare )|| 0.0013]
23 |l271 ||Private ||Agriculture || 0.0072 (Hectare )| 0.0072|
24 273 ||Private lAgriculture || 0.0005 (Hectare )|| 0.0005|
|25 llo ||Private lAgriculture || 0.0015 (Hectare )| 0.0015]
|Vi||age: Madhva |
26 ||144 ||Government  ||Gauchar || 0.0106 (Hectare )| 0.0106|
27 ||145 ||Private lAgriculture || 0.0046 (Hectare )| 0.0046]
28 |l211 ||Private lAgriculture || 0.007 (Hectare )|| 0.007|
29 212 ||Private |lAgriculture || 0.0085 (Hectare )|| 0.0085|
30 ||214 ||Private lAgriculture || 0.0362 (Hectare )| 0.0362)
31 ||220 ||Private |lAgriculture || 0.0619 (Hectare )| 0.0619)
32 ||221 ||Private |lAgriculture || 0.0656 (Hectare )|| 0.0656|
|33 ||229 ||Private ||Agricu|ture || 0.0027 (Hectare )|| 0.0027|
34 ||230 ||Private |lAgriculture || 0.0114 (Hectare )|| 0.0114]
35 ||231 ||Private lAgriculture || 0.022 (Hectare )|| 0.022|
36 ||232 ||Private |Agriculture || 0.01 (Hectare )|| 0.01]
37 ||233 ||Private lAgriculture || 0.0137 (Hectare )| 0.0137|
38 ||234 ||Private lAgriculture || 0.0096 (Hectare )| 0.0096]
|39 ||236 ||Private ||Agricu|ture || 0.0133 (Hectare )|| 0.0133|
40 ||237 ||Private |lAgriculture || 0.0105 (Hectare )| 0.0105|
la1 ||238 ||Private lAgriculture || 0.0031 (Hectare )| 0.0031]
l42 ||242 ||Private |lAgriculture || 0.0136 (Hectare )| 0.0136|
43 ||249 ||Private lAgriculture || 0.0032 (Hectare )| 0.0032]
l44 ||250 ||Private lAgriculture || 0.0268 (Hectare )| 0.0268]
|45 ||251 ||Government ||Road || 0.0674 (Hectare )|| 0.0674|
46 254 Private ﬁg?icul wre 0.0029 (Hectare ) 0.0029
47 ||255 ||Government  ||Road | 0.0071 (Hectare))|| 0.0071]
|48 ||260 ||Government ||Road || 0.0552 (Hectare )|| 0.0552|
l49 ||266 ||Private |lAgriculture || 0.0055 (Hectare )| 0.0055|
50 ||267 ||Private lAgriculture || 0.0259 (Hectare )| 0.0259)
|51 ||345 ||Private ||Agricu|ture || 0.0008 (Hectare )|| 0.0008|
52 ||346 ||Private |lAgriculture || 0.0148 (Hectare )| 0.0148|
|53 ||355 ||Private ||Agricu|ture || 0.0005 (Hectare )|| 0.0005|
|54 ||356 ||Private ||Agricu|ture || 0.0013 (Hectare )|| 0.0013|
|55 ||387 ||Government  |[Road [ 0.1129 (Hectare)|| 0.1129|
56 448 Private ";‘0”. 0.0051 (Hectare ) 0.0051
griculture
57 449 Private ngiculture 0.015 (Hectare ) 0.015
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58 450 Private Xg?icul wre 0.045 (Hectare ) 0.045
59 ll474 ||Private lAgriculture || 0.03 (Hectare )|| 0.03|
|60 ||476 ||Private ||Agricu|ture || 0.0894 (Hectare )|| 0.0894|
l61 ||507 ||Private |lAgriculture || 0.0905 (Hectare )|| 0.0905|
l62 ||508 ||Private lAgriculture || 0.1361 (Hectare )| 0.1361]
|63 ||510 ||Private ||Agricu|ture || 0.1479 (Hectare )|| 0.1479|
|64 ||513 ||Government ||Government || 0.081 (Hectare )|| 0.081|
l65 |l514 ||Private lAgriculture || 0.0311 (Hectare )| 0.0311]
|66 ||515 ||Government ||Government || 0.0433 (Hectare )|| 0.0433|
l67 |l516 ||Private lAgriculture || 0.026 (Hectare )|| 0.026|
l68 |17 ||Private lAgriculture || 0.0592 (Hectare )| 0.0592)
|69 ||518 ||Government ||Government || 0.03 (Hectare )|| 0.03|
70 519 ||Private |lAgriculture || 0.0146 (Hectare )|| 0.0146|
71 520 ||Private lAgriculture || 0.0339 (Hectare )| 0.0339)
|72 ||521 ||Private ||Agricu|ture || 0.0108 (Hectare )|| 0.0108|
73 |l531 ||Government  ||Gauchar | 0.0014 (Hectare )| 0.0014]
74 ||532 ||Private lAgriculture || 0.0495 (Hectare )| 0.0495]
|75 ||552 ||Private ||Agricu|ture || 0.0058 (Hectare )|| 0.0058|
76 |l553 ||Private |lAgriculture || 0.0242 (Hectare )| 0.0242|
[77 ||555 ||Private lAgriculture || 0.0386 (Hectare )| 0.0386)
|78 ||567 ||Private ||Agricu|ture || 0.0075 (Hectare )|| 0.0075|
79 637 Private ﬁ;;‘iculture 0.0145 (Hectare ) 0.0145
|80 ||639 ||Government ||Road || 0.0257 (Hectare )|| 0.0257|
|81 ||64O ||Government ||Road || 0.114 (Hectare )|| 0.114|
82 |l644 ||Private lAgriculture || 0.0011 (Hectare )|| 0.0011]
|83 ||645 ||Private ||Agricu|ture || 0.0068 (Hectare )|| 0.0068|
84 648 Private Xgricul ture 0.0164 (Hectare) 0.0164
85 |l649 ||Private |lAgriculture || 0.0061 (Hectare )|| 0.0061|
|86 ||651 ||Government ||Gauchar || 0.0256 (Hectare )|| 0.0256|
|87 ||652 ||Government ||Gauchar || 0.0257 (Hectare )|| 0.0257|
88 |l677 |lGovernment  |[River || 0.0544 (Hectare )| 0.0544]
[Village: Jashvantgadh |
89 1004 Private ﬁg?icul wre 0.0038 (Hectare ) 0.0038
90 ||[1009 ||Private lAgriculture || 0.0091 (Hectare )| 0.0091]
|91 ||1010 ||Private ||Agricu|ture || 0.0043 (Hectare )|| 0.0043|
|92 |l1011 ||Private |lAgriculture || 0.0021 (Hectare )|| 0.0021]
|93 |[1015 ||Private lAgriculture || 0.0031 (Hectare )| 0.0031]
|94 ||1018 ||Private ||Agricu|ture || 0.0086 (Hectare )|| 0.0086|
|95 ||l1020 ||Private lAgriculture || 0.0059 (Hectare )| 0.0059)
|96 ||[1059 |lcovernment  ||Road | 0.0973 (Hectare || 0.0973)
|97 ||1112 ||Government ||Road || 0.0011 (Hectare )|| 0.0011|
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98 1158 Government ";'g?iculture 0.011 (Hectare ) 0.011
|99 ||1159 ||Government ||Government || 0.0215 (Hectare )|| 0.0215|
100 [|l120 ||Private |lAgriculture || 0.0065 (Hectare )| 0.0065|
101 ||121 ||Private |lAgriculture || 0.0084 (Hectare )|| 0.0084]
102 |[1272 ||Private lAgriculture || 0.0057 (Hectare )| 0.0057]
103 ||[1273 ||Private |lAgriculture || 0.0141 (Hectare )| 0.0141]
104 ||1280 ||Government  ||Gauchar [ 0.0005 (Hectare || 0.0005|
105 129 ||Private lAgriculture || 0.0173 (Hectare )| 0.0173)
|106 ||13 ||Government ||Government || 0.0249 (Hectare )|| 0.0249|
107 ||132 ||Private |lAgriculture || 0.0101 (Hectare )|| 0.0101]
108 133 ||Private lAgriculture || 0.0171 (Hectare )| 0.0171]
|109 ||134 ||Private ||Agricu|ture || 0.0156 (Hectare )|| 0.0156|
110 ||135 ||Private |lAgriculture || 0.0062 (Hectare )|| 0.0062|
111 136 ||Private lAgriculture || 0.025 (Hectare )| 0.025]
[112 ||[1429 ||Private |lAgriculture || 0.0138 (Hectare )| 0.0138|
113 ||1435 ||Private |lAgriculture || 0.0016 (Hectare )|| 0.0016|
114 1437 ||Private lAgriculture || 0.0158 (Hectare )| 0.0158]
|115 ||1438 ||Private ||Agricu|ture || 0.0087 (Hectare )|| 0.0087|
[116 1473 ||Government  ||Gauchar | 0.0301 (Hectare )| 0.0301]
117 ||[1482 ||Private lAgriculture || 0.0008 (Hectare )| 0.0008]
|118 ||l483 ||Private ||Agricu|ture || 0.0111 (Hectare )|| 0.0lll|
[119 ||1484 |lGovernment  ||Agriculture || 0.0101 (Hectare )|| 0.0101]
120 |[1495 ||Private lAgriculture || 0.001 (Hectare )| 0.001]
|121 ||1496 ||Private ||Agricu|ture || 0.0074 (Hectare )|| 0.0074|
[122 ||1497 ||Private lAgriculture || 0.003 (Hectare )| 0.003|
123 ||15 |lcovernment  ||Gamtal | 0.0207 (Hectare )|, 0.0207
124 ||l1501 ||Private |lAgriculture || 0.0021 (Hectare )| 0.0021]
[125 ||1502 ||Private |lAgriculture || 0.0012 (Hectare )| 0.0012]
126 |20 ||Private lAgriculture || 0.0018 (Hectare )| 0.0018]
|127 ||2413 ||Private ||Agricu|ture || 0.0035 (Hectare )|| 0.0035|
128 |30 ||Private |lAgriculture || 0.0186 (Hectare )| 0.0186|
129 |31 |lcovernment  ||Government || 0.0402 (Hectare )| 0.0402)
|130 ||37 ||Private ||Agricu|ture || 0.001 (Hectare )|| 0.001|
[131 |l68 ||Private |lAgriculture || 0.0028 (Hectare )| 0.0028|
132 |79 ||Private lAgriculture || 0.0052 (Hectare )| 0.0052)
|133 ||80 ||Private ||Agricu|ture || 0.0009 (Hectare )|| 0.0009|
|Vi||age: Umedgadh |
134 |[1071 ||Private lAgriculture || 0.0157 (Hectare )| 0.0157]
|135 ||1072 ||Private ||Agricu|ture || 0.0088 (Hectare )|| 0.0088|
136 ||l1075 ||Private |lAgriculture || 0.0032 (Hectare )| 0.0032]
|137 ||1076 ||Private ||Agricu|ture || 0.0028 (Hectare )|| 0.0028|
|138 ||1084 ||Private ||Agricu|ture || 0.0045 (Hectare )|| 0.0045|
139 ||l1095 ||Private llAgriculture || 0.0009 (Hectare )|| 0.0009)
140 1111 |lPrivate |[Non | 0.0013 (Hectare )| 0.0013|
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| | | [Agriculture__|| | |
141 1112 ||Private lAgriculture || 0.0083 (Hectare )|| 0.0083|
142 1126 ||Private ||Agriculture || 0.0067 (Hectare )|| 0.0067|
|143 ||1130 ||Private ||Agricu|ture || 0.005 (Hectare )|| 0.005|
144 1190 ||Private lAgriculture || 0.0282 (Hectare )|| 0.0282]
145 |[1191 ||Government  ||Road | 0.0014 (Hectare || 0.0014|
146 1192 Private ";'g?iculture 0.0012 (Hectare ) 0.0012
147 |[1194 ||Private lAgriculture || 0.0017 (Hectare )| 0.0017
148 1208 Private /':'g'r}'cul e 0.0023 (Hectare ) 0.0023
149 1209 Private ﬁg?icul wre 0.0041 (Hectare ) 0.0041
150 1247 ||Private lAgriculture || 0.0116 (Hectare )| 0.0116]
|151 ||1248 ||Private ||Agricu|ture || 0.0059 (Hectare )|| 0.0059|
152 ||1249 ||Private lAgriculture || 0.0073 (Hectare )|| 0.0073|
153 |[1252 ||Private lAgriculture || 0.0713 (Hectare )| 0.0713|
|154 ||1253 ||Private ||Agricu|ture || 0.1 (Hectare )|| 0.1|
155 ||1254 ||Private lAgriculture || 0.1591 (Hectare )|| 0.1591]
156 ||[1260 ||Private lAgriculture || 0.0382 (Hectare )| 0.0382)
|157 ||1261 ||Private ||Agricu|ture || 0.0028 (Hectare )|| 0.0028|
158 ||l1262 ||Private |lAgriculture || 0.0004 (Hectare )|| 0.0004]
159 |[1275 ||Private lAgriculture || 0.0016 (Hectare )| 0.0016]
|160 ||1276 ||Private ||Agricu|ture || 0.0083 (Hectare )|| 0.0083|
161 1317 llGovernment  |[Government || 0.0008 (Hectare )|| 0.0008|
162 ||l1366 |lGovernment  |[River | 0.0158 (Hectare )| 0.0158]
|163 ||247 ||Private ||Agricu|ture || 0.0061 (Hectare )|| 0.0061|
164 ||248 ||Private lAgriculture || 0.0085 (Hectare )|| 0.0085|
165 ||257 ||Private |Agriculture || 0.006 (Hectare )| 0.006]
|166 ||321 ||Private ||Agricu|ture || 0.0127 (Hectare )|| 0.0127|
167 ||322 ||Private lAgriculture || 0.0088 (Hectare )|| 0.0088|
168 ||327 ||Private |Agriculture || 0.011 (Hectare )| 0.011]
169 |[331 ||Private |lAgriculture || 0.0025 (Hectare )| 0.0025|
170 ||332 ||Private |lAgriculture || 0.0124 (Hectare )|| 0.0124]
[171 ||333 ||Private lAgriculture || 0.0056 (Hectare )| 0.0056]
172 340 Private ﬁg?icul wre 0.0026 (Hectare ) 0.0026
|173 ||34l ||Government ||Government || 0.0031 (Hectare )|| 0.0031|
[174 ||342 ||Private llAgriculture || 0.0028 (Hectare )| 0.0028|
[175 ||347 ||Private |lAgriculture || 0.0028 (Hectare )| 0.0028|
176 ||348 ||Private lAgriculture || 0.0024 (Hectare )| 0.0024
|177 ||349 ||Private ||Agricu|ture || 0.0025 (Hectare )|| 0.0025|
178 1|350 ||Private lAgriculture || 0.0028 (Hectare )| 0.0028]
179 ||351 ||Private lAgriculture || 0.006 (Hectare )| 0.006]
|18O ||352 ||Private ||Agricu|ture || 0.0033 (Hectare )|| 0.0033|
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|181 ||359 ||Private ||Agricu|ture || 0.0003 (Hectare )|| 0.0003|
182 11360 ||Private lAgriculture || 0.002 (Hectare )| 0.002|
183 ||361 ||Private lAgriculture || 0.0007 (Hectare )| 0.0007
184 ||397 ||Private |lAgriculture || 0.0028 (Hectare )|| 0.0028|
185 398 ||Private lAgriculture || 0.0057 (Hectare )|| 0.0057|
186 402 ||Private lAgriculture || 0.004 (Hectare )| 0.004|
187 |la60 ||Private |lAgriculture || 0.0199 (Hectare )|| 0.0199|
188 |la97 ||Government  |[Road || 0.0729 (Hectare || 0.0729)|
189 ||745 ||Government  ||Road | 0.0006 (Hectare )| 0.0006]
| Total|| 5.85039999999999)
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